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crossing in a .particular area, he need 
only write to the Divisional Superin-
tendent of the area and deposit Rs. 
2,000 for having the estimated and the 
plans made ready. Thereafter the 
Divisional Superintendent or the Engi-
neer concerned would forward the 
estimates and plans to the adminis-
·tration and the administration will, in 
its turn, correspond with the Secre-
tary of the Public Works Department 
of the State concerned. And, if they 
accept the liability, the matter will 
be proceeded with immediately. 

Shri Heda: Where the trains pass 
through the towns what is the 
arrangement for the overbridge for 
·the passengers? 

Shri S. V. Ramaswamy: That also 
has been laid down. The liability of 
the railways is only over the railway 
-property. The task is laid upon either 
the Ministry of Transport and Com-
munications if it is a National High-
way or the State Government if it is 
a State Highway, to build up the 
approach roads. Linking up the 
approach roads by a bridge over the 
railway track is the duty of the rail-
·ways. 

Shri Heda: I am not referring to 
the vehicular overbridge; I was talk-
ing of the overbridge for the passen-
-gers. 

Shri S. V. Ramaswamy: The pas_ 
~enger foot-overbridge is the liability 
of the railways. 
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Shri S. V. Ramaswamy: [ could not 

follow the question. 

Mr. Speaker: He wants to know 
whether it i. not advisable to write 
to the State Governments that they 
1!hould make arrangements for these 
approach roads! 

Shri S. V. Ramaswamy: We hue 
written to them. 

Shri Warior: May I know whether 
the Railway Ministry have intimated 
the Transport and Communications 
Ministry, as far as the construction of 
overbridges on the National Highways 
is concerned and that Ministry's aid 
is also sought in this matter? 

Shri S. V. Ramaswamy: In fact, the 
circular is iSSUed by the Ministry of 
Transport and Communications, who 
have the responsibility of the National 
Highways. 

Shri Prabhat Kar: May I know 
whether it is a fact that in many cases, 
in spite of the request made by the 
people of the locality for railway 
crossing, it has not been attended to, 
even though, as already stated by the 
hon. Minister, it is the responsibility 
of the railway authorities, so far as 
foot overbridges are concerned? 

Shri S. V. Ramaswamy: Foot over-
bridges in the railway premises will 
be put up as and when necessary, if 
it is felt that the request of the public 
Is reasonable. As regards over-
bridges outside, I have already stated 
the position. 

Cauvery Water to Madras City 

ff-fOr. P. Srinivasan: 
Shri Paramasivan: 

·1052. 8hri Rajaram: 
I 8hri Manoharan: 
l Shri Dharmalingam: 

Will the Minister of Health be 
pleased to state: 

(a) whether there is any proposal 
under consideration before Govern-
ment to take Cauvery waters to 
Madras city to meet the acute short-
age of drinking water supply there; 

(b) if so, the estimated cost of the 
scheme and when it is going to be 
implemented; 

(c) whether there are any other 
proposals besides the above under 
con~ideration; and 
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(d) if so, their nature, scope and 
extent? 

The Deputy Miuister in the MInis.. 
try of Health (Dr. D. S. Raju): (a) 
to (d). The information is being 
collected from the State Government 
and will be placed on the Table of 
the Sabha when received. 

Dr. P. Srinivasan: Has the Madras 
Government sent any proposals 
regarding this scheme? 

Mr. Speaker: The information is 
being collected and would 'be laid on 
the Table of the House. Next 
question. 

Drinking Water Supply In Rural Areas 

.f-

.105S J Shri Harish Chandra Mathur: 
. L Shri .Jashvant Mehta: 

Will the Minister of Health be 
pleased to state: 

(a) the number of villages in India 
where there are no facilities for drink-
ing water; 

(b) the number of villages in diffe-
rent States where people are suffering 
due to water not being potable; 

(c) the steps Government propose 
to take to solve this problem during 
the Third Five Year Plan :period; and 

(d) whether Government propose 
to give top priority to this problem? 

The Deputy Minisier in the Minis-
try of Health (Dr. D. S. Raju): (a) 
and (b). Complete information in the 
matter is not available as no assess-
ment of the rural water supply posi-
tion in the entire country has so far 
been made. 

(c) and (d). Very high priority has 
been given to the rural water supply 
problem during the Third Plan. Pro_ 
vision for this purpose has been made 
under the National Water Supply and 
Sanitation Programme, the Local 
Development Works Programme, the 
Community Development Programme 
and the Programme for the Welfare of 

Depressed Classes. The total expendi-
ture for rural water supplies during. 
the Third Plan is likely to be of the 
order of Rs. 100 crores, including the 
contribution from the State and the-
villagers. 

Shrl Barish Chandra Mathur: The 
Ilon. Deputy Minister says that full 
information is not available in reSI>eCt 
of parts (a) and (b). But what is. 
the information available with them? 
Have not at least some States made 
them available the information? 

Dr. D. S. Raju: Yes, Sir. We have- , 
got information from four States, viz.,_ 
Maharashtra, Rajasthan, West Bengal 
and Madhya Pradesh. There are four 
scnemes under operation. Under the 
National Water Supply and Sanita-
tion Programme, it is estimated that 
15,000 villages and 14 million peopl" 
would be benefited. In the Second 
scheme, under the Community Deve-
lopment Works Programme, about 
5 lakh wells have been renovated or 
dug. In the Third scheme of Local 
Development Works, about 1,32,000 
wells have been dug or renovated. 
Under the Programme for the Welfare-
of Backward Classes, 20,000 wel~ 

have been dug or renovated. 

Shri Harlsh Chandra Mathur: May 
know whether we can take it that 

at least in those villages where thent 
is absolutely no water supply at pre-
sent and where the villagers are pre-
pared to corne forward with their 
own contribution, the hon. Minister Is 
in a position to give an assurance 
that at least for lack of funds the 
water supply schemes of those villages 
will not be permitted to suffer and 
that they will be taken up? 

The MInIster of Health (Dr. Sashila 
Nayar): The hon. Member may rest 
assured that, as the Deputy Minister 
stated, rural water supply has the 
highest priority and there are no 
schemes that have been received so 
far by this Ministry and considered 
feasible by the technical people that 
have been refused. 




